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SHRI KRISHNA CIIANDRA HAL- 
DER:  In view ol the reply given
by the Minister I would like to know
how many persons have been arrested 
up to 5-12-74? How many railway 
employees have been  arrested till 
now?
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Increasing prices of Medicines by 
Drug Companies

*394. SHRI BIREN DUTTA:  Will
the Minister of PETROLEUM  AND 
CHEMICALS be pleased to state:

(q>) whether the drug companies are 
going t0 further increase the prices of 
drugs and medicines; and

(b) if so, the reaction of Govern
ment thereto?

THE MINISTER OF  STATE  IN 
THE MINISTRY OF  PETROLEUM 
AND CHEMICALS (SHRI K. R. GA- 
NESIi): fa) and (b) A statement  is 
laid on tin* Tabie of the House.

Statement

Revision of prices of drugs is regu
lated under the Drugs (Prices Con
ti oj) Order, 1970 which provides  a 
mechanism for the same, Consequent 
upon the petroleum crisis during the 
second half of 1973-74, prices of che
micals including bulk drugs have in
creased  As a result, a large number 
of applications seeking upward revi
sion in the prices of their products 
have been received from the  drug 
manufacturers.

In the case of bulk drugs, the ma
nufacturers have asked for price in
crease on account of various, elements 
of cost of production, e.g., raw mate
rials, fuel, power wages, working ca
pital, capital investment, etc. In the 
case of formulations, applicants have 
asked for price increases on account 
of increase in the price of bulk drugs, 
raw materials and packing materials.

With effect from 1-1-1974, the work 
of screening applications for fixation/ 
revision of prices of drugs has been 
entrusted to the Bureau of Industrial 
Costs and Prices. When Drugs (Pri« 
ces Control) Order, 197o was imple
mented with effect from 16-5-1970, 
prices of 17 essential bulk drugs were 
fixed on the basis of cost investigation 
by the Tariff  Commission  and of 
others were frozen. Prices of another
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23 bulk drugs and Gelatine Capsules 
were fixed on the basis of a cost in
vestigation by a Working Group un
der the Chairman of B.I.C.P. A state
ment m this regard was laid on the 
Table of the House on 19-4-1974. The 
prices of bulk drugs are fixed after 
cost investigation by BICP or  the 
Cost Accounts Branch of the Ministry 
of Finance.

Interim price  revision  tor bulk 
drugs are being allowed to the extent 
of increases in the costs of major raw 
materials only In case of prices  of 
formulations, the increases are allow
ed to neutralise the increased cost of 
bulk drug?, raw materials and pack
ing materials.

Government have appointed a Com
mittee on Drugs and Pharmaceuticals 
Industry headed 'by Shri Jaisukhlal 
Hathi to examine various aspects of 
the industry and its terms of refer
ence, inter aha; include: —

(5) To  examine the  measures 
taken so far to  rcduce the 
prices of drugs, for the con
sumer, and to  recommend 
such further measures as may 
be necessary to  rationalise 
the prices of basic drugs and 
formulations.

(ii) To recommend measures for 
providing essential drugs and 
common house-hold remedies 
to the general public, espe
cially in the rural areas.

SHRI BIREN DUTTA:  In  view
of the fact that these companies are 
making huge profits because of their 
monopoly position may I know whe
ther Government is considering  to 
take over the industries in the  in
terest of general public as, is recom
mended in the statement itself, and 
give the drugs at cheaper prices?

SHRI K. R. GANESH: The question 
of fixation of drug prices etc. is de
termined under the Drug Prices Con
trol order issued  under* Essential 
Commodities Act and as a result  of

these the prices of certain drugs have 
been fixed from time to time. Now, 
Sir, the hon. Member asked one ques
tion, a basic question, whether in view 
of the fact that prices are increasing, 
the Government will take over the 
basic drug concerns. The Hathi Com
mittee is going into the entire struc
ture of the drug industry and various 
other matters about the  supply of 
cheap drugs to consumers and when 
this report comes  Government will 
give due consideration.

SHRI BHAGWAT JHA AZAD.  I 
find from the report that Government 
m some cases are going to allow the 
interim increase in relation to cost 
of production. May I know whether 
drug mdustzy is charging foi the rame 
drug compared with continents  in 
Europe eight times to eight thousand 
times for the same drug in this coun
try? I want to know whether it is a 
fact that American consumers  have 
gone to court against these high pri
ces.  Do the Government propose to 
grant increase in prices in view of the 
fact that they have made huge pro
fits at the cost of poor people in this 
country? How do you justify this cost 
structure?

SHRI K. R. GANESH: The mecha
nism is provided by Drug Price Con
trol Order. The BICP goes into  the 
cost of some of the drugs. The prices 
of 40 bulk drugs which have increased 
from 1970 onwards have been only 
as a result of the Tariff Commission’s 
recommendations for 17 drugs and for 
23 other drugs taking into account 
the escalation of the cost of raw ma
terials and various other factors.  I 
agree with the hon. Member  that 
the drug industry has been a high- 
profit-making  industry. It is a fact 
which is known to the House and out
side also. As I indicated earlier, the 
Hathi Committee is going into this 
question. One of the terms of refer
ence has been how to provide cheap 
drugs to the consumers and to review 
whether the present position about 
cheap drugs has been satisfactory or 
not.  I would only mention that there
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are two aspects of this question. One 
is that, as a result of increase in pet
rol prices and various other things, 
there has been an escalation In the 
prices of various inputs that go into 
the making of the drugs—interme
diates, etc.  The second aspect  is 
that at least basic drugs have to be 
available to the common people  at 
cheap prices 'because otherwise  the 
masses cannot purchase them. There
fore, a view will have to be taken on 
this. That if why, as I have indicated 
earlier, a high-powered committee is 
«oing into this.

SHRI RAJA KULKARNI: May  I 
know, during the last one year, out 
of 26 basic drugs, prices of how many 
basic drugs have been increased and 
what piecemcal attempts are  being 
made to increase the* puces, one by 
one, of those basic drugs instead  of 
fixing up a uniform formula for  all 
the basic drugs as such* Does not 
the Ministry feel that the Drug Price 
Control Order of 1970. on the  basis 
of which these prices are being fixed, 
hn-. itself become  outdated and  a 
complete review is needed to check 
the profits  that aic being  made 
iheie7

SHRI K. R GANESH- As I  have 
indicated earlier,  juces of 17 bulk 
drugs were revised in 1970 as a re
sult of the Tariff Commission's recom
mendations.  Later on prices of 23 
hulk drugs were  revised, in April 
1974. and a statement was laid  on 
the Table of the House. The  hon. 
Member has asked whether the Drug 
Price Control Order has not become 
obsolete. As I have indicated,  the 
Hathi Committee is  going  into all 
these questions, the question of status 
of the industry, the question of avail
ability of cheap drugs to the people, 
etc.  On the basis of their recom
mendations. the whole  question can 
again be considered.

SHRI P. G. MAVALANKAR:  The
bon. Minister’s answer, as far as  it 
soes, is somewhat satisfactory.  But 
he has not answered part (b) of the

main question. In the whole statement, 
there is no answer to part (b) of the 
question, namely, ‘if so, the reaction 
of the Government thereto*. The in
crease m prices of drugs and medi
cines, has been a very irritating sub
ject. What is the Government's reac
tion to that particular irritation?  I 
would like, from that point of view to 
know whether the Drugs Price Con
trol Order, 1970. and the guidelines 
which, I suppose, are based on that 
order  have  any  legal  amtion. 
Secondly, in view 0f the fact that ilO 
per cent of the drugs manufacture is 
done by the foreign agencies and thev 
are repatriating their profits to their 
countries, is Government not con̂a- 
dcung, as part x>f Government’s re
action. nationalising the whole thing 
and letting the foreign agencies qo 

out of business so that the Indian 
agnecies are given a chance to operate 
m a more lational and just  man
ner’

SHRI K R GANESH*  The Drug 
Price Control Order was issued under 
the Essential Commodities Act  and 
wr.s placed on the Table of the Hou'-e. 
The mam question that the hon. Men.- 
b?r has mu is whether, in view of 
1he structure of the drug mduj>tr\. 
the prices that are charged are jusU- 
tkib!f> or not  There ase two aspects 
to th’î question and I would try to 
answer, Onp is that there has bet'r 
escalation of costs of various input' 
as a result of general escalation 1a 
the world economy and also as a re
sult, directly, of the increase in fuel 
prices. That is one aspect.

The other aspect is that these 'in
dustries are high-profit making indus
tries  There is no doubt about it...

SHRI BHAGWAT JHA AZAD: That 
is the important point.

SHRI K. R. GANESH- As I indi
cated. a view will have to be taken

(a)  to see that production does not 
suffer as a result of the prices be
coming unremunerative; and
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(b) that in a country like ours 
certain drugs which are absolutely 
essential have to be produced m a 
manner that they are available to the 
vast masses of people at constant and 
reasonable prices as far as possible. 
Since a high-power committee is going 
into this question and its report is to 
be available by February 1975, the

Government will await its recom
mendations

SHRI BHAGWAT JHA AZAD Have 
you asked them about the piofits’

SHRI K R. GANESH: It is also 
there I can tell you the terms of 
leference if you like So, the Gov
ernment will await the recommen
dations of the comm’ittee to formulate 
an mtegiated view, of the whole 
question

SHRI N K P SALVE May I know 
from the hon Minister whether it is 
a fact that a company run by a 
monopoly house and engaged m the 
manufacture of vitamin C which is a 
drug m short supply in the world 
matket is already making fabulous 
profits whereas a new company m 
which small entrepreneurs are in
volved and m which the public are 
substantially interested is being 
denied even their cost pnce. 
What is the Government’s reaction td 
the suggestion that the prices of the 
monopoly house should be reduced 
and only reasonable profits allowed 
to them, the other small unit be given 
the same margin of profits and the 
prices of the two be averaged instead 
of the overall prices being increased.

SHRI K R. GANESH* Thi? parti
cular question the hon. Member has 
referred to has been remitted to the 
Bureau of Industrial Costs and Prices 
lor examination.

SHRI K. K. P SALVE: What pre
vents the Minister to give an assu-
* ance? This is a clear matter. I 
would request Mr. Malaviya. In this 
matter a monopoly house 'is making 
a fantastic amount of profits. Why

not the two prices be averaged and 
the price fixed? I want an assurance. 
A person like Mr. Malaviya who has 
professional expertise in the Minis
try ought to give us some assurance 
m the matter. Further, this is a. 
policy matter.

SHRI BHAGWAT JHA AZAD: 
Whose interests do you want to serve? 
We want to understand

MR SPEAKER1 Let them think 
ovei the assurance

1HE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI K. D 
MALAVIYA) As my colleague has 
answered this question m a general 
^ay, we aie very eagerly waiting for 
the report of Mr Hathi whom 
I have requested to expedite as far as 
possible because mostly all the ques
tions have been leferred to them and 
complicated though they may be, it 
is our determination to take a view 
which is consistent with the* wishe? 
and aspirations of the House.

So fai ab Mr Salve’s question ifa 
concerned, that was also referred to 
the committee and we shall see to it 
that the price of Vitamin C is not 
ch .1 ged high b> the monopoly house 
referied to by him and that a suitable 
solution is found out with regard to 
fixing an averaged price.

PROF. MADHU DANDAVATE: An 
assurance to the Congress members.

SHRIMATI ROZA DESHPANDE: I 
would like to know from the Ministei 
whether the monopoly houses in our 
country want a price rise for their 
drugs and, m order to get it, in many 
of the drugs they have decreased the 
production of very important drugs 
If so, I want to know whether the 
Government Is thinking of producing 
such drugs in the public sector by 
diversifying a bit their own produc
tion.

Secondly, anti bioties are very to  
portant products, 1  would like to fenow 
front the Minister what is the ptitssea 
production of anti biotica in the pub
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lie sector and whether the production 
capacity* of the plant is fully utilised 
or not.

SHRI K. R. GANESH: It is a fact 
that as a result of asking for increase 
in prices which has got to be proper
ly processed by the Bureau of Indust
rial Costs and Prices there is a ten
dency to hold or decrease production. 
As regards the other  question whe
ther the public sector will take over 
production of some of these  drugs, 
the public sector is producing a num
ber of drugs and during the fifth Five 
Year Plan period an investment  of 
Rs. 70  .crores has  been provided 
for the expansion of the public sector 
so that it can  take up some  new 
pioducts and play its own role in see
ing that proper drugs at proper prices 
are available.

As far as antibiotics are concerned 
the public sector does produce a very 
large quantity but the total produc
tion in the country  is not sufficient 
and we have to resort to import. As 
far as capacity utilisation is concern
ed there have been certain, constraints 
and problems in IDPL and steps have 
been taken to further improve these 
strains and experiments are going on 
and in the next six months or  so 
the capacity  of IDPL  will further 
improve.

SHRI VASANT SATHE: One of the 
constraints bringing  about rise  in 
production and thus having a check 
on prices has been ATS* IJroduction of 
bulk drugs.  Unfortunately, majority 
of bulk drugs today are produced in 
the public sector and majority of the 
multi-national foreign companies pro
duce mainly  formulations and  not 
bulk drugs and thus they exploit Is 
it a fact that the management of ID* 
PL, inspite of an agreement of settled 
industrial relations, is refusing to ac
cept the recommendations even of the 
Ministry—both his predecessor  and 
the present Ministry?  What action 
are  you going  to take against the 
management?

SHRI K. R. GANESH: As las as 
production of bulk drugs is concern
ed  the hon.  Member  has more
facts than me  because of being a
Member of the Hathi Committee. The 
information I have got is that it is 
33 per cent as far as three sectors are 
concerned—the foreign sector, the In
dian sector and the public sector. It 
is a fact that majority of the foreign 
concerns as well as many other con
cerns! are concentrating on  formula
tions which give them good profits. As 
far as the question of achieving self- 
sufficiency in the country is concerned, 
it is necessary to maximise production 
of bulk drugs which is basic for every 
thing.  Hathi  Committee has  ap
plied its mind on this particular ques
tion and their recommendations will 
be available soon.  Already certain 
steps have been taken and the foreign 
concerns are not given licences  un
less they produce  their bulk drugs. 
He has referred to a particular  in
dustrial problem  of IDPL.  I am 
required to make  a  statement  in 
response to Shrimati  Parvathi Kri- 
shanan’s question.  There has been 
some problem and I can  assure the 
hon.  Members that I am trying to 
sort it out.

Cut in Outlay for New Railway 
during Fifth Five Tear Plan

*396. SHRI D. B. CHANDRA 
GOWDA:

SHRI GAJADHBir MAJHI:

Will the Minister of RAILWAYS 
be pleased to state:

(a) whether Government propose 
to cut the outlay "earmarked in the 
Fifth Five Year Plan for the cons
truction of new railway lines; and

(b) if so, the salient features there
of?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS  (MOHD. 
SHAFI QURESHI): (a) No, Sir.

(b) Does not arise.




